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NGO “show. cause has been submitted.
NOne is present for both sides.,

List for show causé and consideration
.of admiSSiqn on 22.4.96..
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Member

'Learned counsel Mr - S.Sarma for

applicant and learned .Sr. C G. S C Mr S All for

thef

the respondents are present.

-

sought. Application is admitted. Issueypotice on

Sr.C.G.S.C. .
 List" on 10.6:96 for written statemen: and

further orders.

Eearned counsel Mr.B.K.
the abpiiéant.‘Mr.S.Ali. SCeC+G4SiCe -
for the respondents. Written statement
has been submitted. Case is ready for
hearing. List on 5-7-96 for hearing.
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No show cause has been submﬁ(-rused _
the . contents of the application and , reliefs”
the respondents by registered post. Six weeks

for written statement 'as praYed for by learned
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Title of the case- : O.,A. No, &SS/ of 1995
Shri Khagendra Nath Saikia wee.  Bpplicant

- Versus -

The Union of ¥ndia and others csve Respondents™
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jr IN THE CENTRAL ADMINI STRATIVE TRIBUNAL:: GUWAHATLI BEN
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£

BETWEEN

Mr, Khagendra Nath Saikia,

‘son of Batf Rudreswar Saikia, -
Programme Executive,

All India Radio,

Guwahati,
AND

!
1, Union of India,

2.

3.

4.

1.

strative Tribun als Act,

(1) -

represented by the Secretary,
to the Ministry of Information
and Broadcastﬁng, New Delhi,

The Director General,
All India Radio,
Akashigani Bhawan,
Parliament Street,
New Delhi,

The Deputy Director,
all India Radio,
North Eastern Region,
Akashpani Campus,
Guwahati- 3.

Mr., Ashok M, Rikkal,
P rogramme Executive,
C/0 Station Director,
All Ingia Radlo,
Chhatarpur (M.P.)

| DETATLS OF APPLICATION

box .
Adre

.

A&
.
-

e, Nty Sk
5

LA
l . —
. APPLICANT § ) U
§ )
S
g
=2
RESPONDENTS

PARTICULARS OF THE QRDER AGAINST WHICH

THE APPLICATION IS MADE :

'Thiks application under Section 19 of the Admini-

1885 has been made against

Deenled refulsal/failure ofl~the respondents to

p’ay the monetary benéfits to the applicant accuuing

" out of the revised date of promotion to the

Transmission “xecutive.

.

Sy /"
L e ) e
.
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o

{1i) Deemed refusal/failure of the respondents to

~
L

count £he seniority of the applicant in the post

=

: 2

Programme Executive and to give retrospective Cg
‘effect to the applicant's prcmotion“to the said fg\
' AR

post from 27.10.89 i.e. the date on which hkx the

Nes
[ 4

immediate junior of the applicant was promoted to ~

sl

J
said post. A = L | —%
. )
o)
(iii) Non-acticn of the respondents on the BEpXXRREXKER :54
applicanf’s tepresenﬁation dated 9,12,94 wherein
the applicant reguested the compeﬁent authority
to look into the grievances of the applicant
and to- take app ropriate heasures for the redresaal

.

5. JURISDICTICN OF THE TRIBUM L : -

4]

The applicant decla:es th at the subject matter
. of the instant case is within the jurisdiction of this

" Hon'ble Tribunal.,

3, LIMITATION :

,%' The instant application_"is‘ being f:i;led after
the_completion'of the period of six months -from the

date when the represéptation'dafed 9,12.94 was made
before the_COmpétent authbrity for the redressal of the

" applicant's grievances. As the period of six months

has expired and till now no action haé been taken by the
iespondents upon the said ;epresenfation of the applicant
therefore, the instént'appliéatioﬁ is being filed within
the period of'limitaticn prescribed by the Section 21

of the Adminisfrative Tribunals Act, 1985.

Cbntd. .P/ 3.
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4, FACTS OF THE CASE :

L g

4e1 That the applicant is a citizen of India, He is:

a.\‘. k/\-e. B

a Scheduled Tribe and is thus entltled to the special Ad
,<

privileges guaranteed for the Scheduled Tribes employees&\
of the CGovernment of India, On 5,10,1970, he was hd
appointed as a Librarian in the All India Radio (AILR) 3éi
Dibrugarh, In course of time éromotidnal avenue to the

post of Transmission Executive came in the year 1976.

. \C:\’.k—""

Promotion to tﬁe post of Transmisgsion Executive having
been denied to the applicant, he filed an applicétion
under Article 226 of the Constitution of India before
the Hon'ble Gauhati High ;ourt with a prayer for issuance
of a Writ of Mandgmus comménding&the opposite parties

to promote the applicant to the post of Transmission
Executive. Ihfthe sald Writ petition, the applicant

had challenced the order dated 1.3.79 issued by the

Assistant Di rector, AIR, Guwahati by which he was

"Qenied the promotion to the post of Transmission

Executive. The said case‘was transferred to the

Central Administrative Tribunal, Srwakakk after its .
formation at Gawahati and was nﬁmbered-as T.A. No, 18(G)

of 1989, The said éppeal was heard by the Hon'ble

Tribunal and thé Judgment was deliiered on 29.3.90. The
operative portion of the Judgment and Order is quoted

hereinbelow for. the sake of convenience :

", . .....having found that the petitioner hasz

is a regular appointee, he had gained five years
experience as Librarian by the year 1976, hi.s

case should have been considered for promotion

to the post of Transmission Executive and the-
case of the petitioner not having been con sl dered,

Contda . P/ 44
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- 4 -
we direct that the case of the petitioner
be considered for promoticn to the post of

S .

.Lransm:.ss1 on Executive with effect from 1976 9
and in caae he is found t© be suitable, he X

t
CAA

should be deemed to have been promoted with

N
\ effect from 1976, The petltlon r will be <
entltled to all. the consequential benefits ’Iz \
of arrear pay, seniority etc,™ Z =«
=
| : s
A copy of the Judgment dated 29.3.90 is ”2 Ry

passed in T.A. 18(G) /89 is annexed herewith !
and marked as ANNEXURE.1,
| .

4, 2 That pursuant to the abovement:.oned di rection

of the Hon ble Central Admlm. strative Tribunal, the
Station Director, All India Radio, Guwahatl mde his
letter No, 1(7)/90-7/3852 dated 19,12,90 addressed to
the Diﬁector~ General, AIR, New Delhi and a copy endorsed
to the Station Director, Dibruarh and vide Station
Director's, AIR Dibrugarh Memo No,Dib, 21(3)/90-8/29 dated
8.1.91 informed the aDplqun‘C that he has been declared
as a reqular promotee as Transmission Executive as perl
Judgment of the CAT, Guwahati Benchvretwspecv:tively
from' 5.10.76. The applicanf waé also intimated that the
Directorate will be circulating the amended seniority
position separately and other monetary benefits accruing
out of this revised pro'motj.’on will be paid to him in

due course.

A copy of the Station Director's, AIR, Dibrugarh
Memo No, Dib,21(3)/90-S5/29 dated 8,1,91 is
annexed herewli th and ma;tked- as ANNEXURE- 2.

\

Contd, ..P/5.
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4.3 That subsequently the Directorate General, ALR,
vide Memo No.4/8/89-S,VII/44 dated 22.1.91 circulated

the All India eligibilify list of Transmission Executive
working in All India Radio/Doordarshan Kendras as on
1.7.90. in this list, the applicant's seniority positiocn
was oqrréctly éhown and he was correctly 'shown. as has been
promotéd to the Transmission Executive as on 5. 10.76.

/

Relevant portion of the eligibility list of

lele

. : -
Tranamission Executive dated 22.1.90 is cf
énnexed herewith and marked as ANNEXURE,B. %f

| = \,
.ZG"

1)

{

&

4,4 That subsequently, the applicant's promotiocn
to the post of Programme Executive was given on 27.6,91
vide Birectorate General, AIR order No. 6049 1= S1(B)

dated 11.6.91. a 4 e
R o | , <

A copy of the relevantfpo;tion of .the aforesaid

order dated 11.6.91 is annexed here%o'énd-

marked as  ANEXURE.4,

445 That the aspplicant's promotion to the post of
. .
Programme Executive through the abovementioned Annxure-4

was absolutely in order ; but the grievances of the

" applicant started from this point inasmuch @s though

he was promoted tc the post of Programme Executive, but
his said‘promqtion was not made with retrospective
effect. Here it is pertinent to mention that in the

all India eligibility list of Transmission Executive

Mr., Ashok M, Rikkax (respondent No, 4),also a Schedule&

Tribe like this applicant, is applcant's contemporary

contd. . .P/6.



because he &as promoted to the pOSt.Of Transmissicn
Lxecutlve on 5. 10 76 i.e. the date on which the promotion

of the applicant was also granted by tho competent

authority vide its order dated 22,1.,91, Only differentein
the position of the applicant and that of the respondent
No, 4 is that whereas the‘respondent No, 4 got his
promotion to the Transmission Executive iﬁ ordinary course
on 5.10.76 but in the case of this applicant, he had to
file an application before the Hon:"ble Tribunel for his
legitimate promotion and the said.promotion was granted to
him only after the Judgment and Order of the Hon'ble
Tribunal, f@x Therefore, though in the case of this applicant
retrospective promotion from 5,10,76 to the post of
Transmission Executive was granted to him in 1991 while,
in the case of the regpondent Mo, 4 he was granted the
said promotion in ordbmary cOufse‘dn 5,10.76.

. a
Copy of the relevant pfortion of the Memorandum Z-—

dated 2.8.88 wherein the seniority position of

-

&Aadua‘wqocvk Q«agxakaa .

Shri Ashok M. Rikkal in the post of Tran smission

A

Executive has been shown is annex ted hereto and

marked as AWEXURE.S,

k‘tmq&@

4,6 That said Mr, Ash6k M. Rikkal (respondent No. 4)

got his promotion to the post of Programme Executive

vide order No, 116/89-S1(B) dated 27,10,89 and he is

‘presently’posted as Programme Executive at the AIR,

' .
Chhatarpur (M.P.). Though this applicant as well as
Shri aAshok M, Rikksl Rrke&k both are éontemporary in the

cadre of Trangmission Executive, but in case of promotion

-

Contd...P/7.
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v ‘ QA
General, AILR's order No, 60/91-81(B) dated 11.6.91. 45
g

23

o \2;

to the Programme Executive, despite'beinq contemporary,
Shri Ashok M. lekal got his pIOmOtlon to the said post |
on 27.10.89 while this applicant got his promotion

to Programme Executlve only on 27.6,91 vide Director

.Cih\‘})

Copy of the order No, 116/89-S1(B) dated 22.10.

by virtue of whlch Shrl Ashok M, Rikkak got his

promotion to the PrOgramme.Executlve ig annexed
hereto and marked as ANNEXURE-6,

(Copy of the order No, 60/91-51(B)-dated 11.6.91
by virtﬁe_of which the épplicant got his promotion

to the Programme Executive is annexed herewl th

and marked as AN EXURE-4, )

-

4,7 That in view of fherabovementioned position, the
appllcant demanded that his promotion to the Programme
Executive be given wltn retrospective effect from 27, 10.89
and-consequentigl benefits be also paid to him. In

support of his argumentk applicant relied upon the

‘Judamentx of the Hon'ble Tribunal g:.ven in T.a. 18(G)/89

pursuant to which not only the appILcant was deemed to

' be promoted to the post of TransmlsSLOn Executive with

effect from 1976 but he was also held entitled to all the
consequentiél\benefits'of,arrear pay, senlority etc.

Thus it was’urged by the applicant that-it is in thé
fitness of things that parlty in terms of seniority

1n the rank of Programme EXecuthD be restored vis-a-vis
Shri Ashok M, Rikkal by promoting him to the rank of

PrOgramme Execttive retrospectively from 27.10.89. 1t

Contd. ..P/8.
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was also urged by the applicant that monetary benefits
which would accrue to him while restoring parity in
the matter of seniority in the cadreof Programme

Executive be also pald to him.

4,8 That sincé‘1989} afterithé partial implimentation
of the Judgment and Order of the Hon'ble Central
Trlbunalkx exdxx the applicant dlSCUSsed the 1igssues
ar131ng therefrom at the different levels of admlnlstra.‘
tion. In his discussion with the competent authority, Eg
the applicant made it clear that the Judgment mExkRkx yél
and ordet of the Hon'ble Tribunal dated 28, 3.90 cannot Y
be'given rettrictive meaning of the expression
'consequential benefits' wouldvhave to be understood

in its prOper perspective meaning thereby that all

Einls s

benefits which would be necessary implication of his

. Exeeutve
xEBk rekrospective promotion to the post of Programme4;g
" chould also be made available to him, It was contended \
by t%e applicant that the expresskon 'consequential‘
benefits' would include within its fo;d not only
the monetary benefits accruing to him by virtue of his
retrospectiﬁe promotion to the Transmission Executive
with effect from 5,10.76 but would also by necessary
implication take within its fold hi s further-promotion
@k to Programme Executive keeping in view the date of
his retrospective promotion to Trangmi ssionExecutive

‘ i.é. 5. 10076.

4.9  That however the Judgment of the Hon'ble Tribunal
was never properly understood by the competent authority
and it was only partially implemenﬁed,in the sense

that the applicant got his promotion to the rank of

Contd...P/9,
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Transmission Executive with retrospective effect £rom

5.10.76,

4.10 That since there was corifusion gallore at the

different levels of administration regarding the

Nohy Secl ke

éﬁ\)]ﬂs’

interpretation of the Judgment and Order of the Hon'ble
Tribunal, Guwahati Bench, the gpplicant took delay
in his stride in the proper implicaticn of the Judgment

4

and order of the Hon'ble Tribunal and kept on pursuing 2

i

the matter so that he gets all the consequ:ntial benefits.

4,11 Thét despite series of discussion and déiiberation
at the various levels of administration, no proper
decision could héve been tasen and the‘applicant was
gliven assurancés time and aggin that the matter is under -
consideration and the Judgmen t Of the' Hon'ble Tribunai

is being examined. During the years 1992 and 1993, the

' applicant sent several reminders to the administration'

for the expeditious implémentatio.n of the Judgrﬁent of
the Hon'ble Tribunal in its proper perspective.
Subsequently, oh 9.8.94 the applicant addressed a /
repreSentation to the Director Géneral,‘AER (through
proper channel) highlighting therein the imporant’
points conéained in the Jﬁdgment and order of the Hon'ble
Tribunal and requesféd.propefvand effective implemetation
of the same, HOwever, the gpplicant was told that the
Judgment of the Hon'ble Tribunal dated 29,3.90 in.

T. A. NOJ'lB(G)/89 is nollonger traceable in the file of

the Administration and he was requested to furnish a

copy of the same s0 as to enable the administration to

contd, « «P/10,
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take appropriate decision on the same. Consequently,
’che gplicant flled a detailed representation dated
9.12,94 enClOslng therewith the Judgment and Order of

the Hon'ble Tribunal dated 29,3.90 in T.A. No, 18(G)/89,

Copy of the representations dated 9.8.94 and

. .
Q.

9,12,94 are annexed herewith and marked as

ANNEXURES-7A and 7B respectively.

Celk

4,12 _That the applicant in the instant case has not ,f-i\q
come before this Hon'ble Tribunal for the cl‘arificationz;‘:
or modification of the order of this Hon ble Tribunal 2\9
in T.A. No, 18(G)/89 mrk ke hex mskizg fex what the 2
appli@mnt is seeking in the instant case is his clalm‘

for promotio»*z to the post of Programmé Executive Ry
retrospectively from 27, 10,89 .'L.e. the date on which the
applicant's contemporary Mr., Ashok M., Rikkal (respondent
N.O.W 4) was promoted. The applicant states that if the
relief is granted to the spplicant, same will be in
confoxmifyf with the true spirit‘ of the Judgment of this

Hon'ble Tribunal in T.A. No, 18(G)/89.

4,13 That this application has been filed bonafide

and to secure the ends of justice,

5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS :

S.1 Tha{: the action of the I,espondents,inngtr:anting
’retrosoectlve ERXErx promotion to the applicant to the
 post of Programme Executive with effect from 27, 10 89
is arbitrary and illegal and the =xm same is not in
conformity with the spirit of the judgmert of this

Hon'ble Tribunal in T.A. No. 18(GQ)/89.

‘Contd...P/11.
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5.2 That in view of the facts that the respondent

No, 4 is the applicant's contempdréry in the post of

Tran gmi ssion Executive inasmuch as he and the‘applicant
were promo't‘ed to the sald post on the same date, therefore
the appliant is entitled to be given the similar effecf

like that of Mr, ashok M., Rikkal in the matter of promotion

~to the post of Programme Executive,

.
A

-

5.3 That the applicant has been discriminated.against

kyxkke vis-a~vis & the respondent.No. 4 by the competentj

authority without any inteliiigible differentia and Q%

reasonable criteria in the matt:r of promotion to the ﬁfL
_ ‘ ¥

post of Frogramme Executive, ’ Z=

5.4 That the action of fhe competent authority of not é
granting retrospective mffmek promotion to the post of §

Prohramme Executivejp the applicant with effect from ;i

u ‘
- 27.,10.89 in violation of the Articl'es 14 and 16 of the

Constitution of India.

5.5 | That the instant casd is a fit case wherein the
principgﬂ,of"next below rule" can be applied and the
benefit of promotion which was given to the respondent
No, 4 with effect from 27,10,89 should also be made

available to the applicant.,

5.6 That the dithering and indecisiveness of the
authority in not gxanﬁing proper benefits to the applicant
is in violation of the cannons of service jurisprudence

and deservefs interference by this Hon'ble Tribunal,

] . Contd....P/lzo



- 12 =

" 547 That the action of the competent authority in

not granting the benefits to the applicant is illegal

and is in violation of the extant rules.

6, DETAILS OF REMELTES EXHAUSTED :

Lol kla

)

S ' The applicant declares that no other appropriate

L

remedy is available to him except by way of filing this

application,

é[t:!g

7. MATTERS NOT PREVIOUSLY ‘FILED OR PENDI NG
BEFORE ANY OTHER C(OURT :

'S

The appiicant further declares that he has not

filed any application, writ petition or suit in respect

of the subject matter of this application before any other.
authority, coﬁrt or Bench of the Hon'ble Tribunal nor any
such application, writ petition or suit is pending before

any of them,

8, RELIEFS SOUGHT :

8,1 Directé¥ the respondent Nos. 1,2 and 3 to pay
monetary benefits‘accrued to the applicant by
 virtue of his retrospective promotion as Transmission

Executive from 5,10,76.

8,2 - Diresct the respondent Nos, 1,2 and 3 to give
retrospective effect to the applicant's Qromotion
to the post of Programme Exe;utive from 27. 10,89
and resotre his seniority vis-a-vis Mr. Ashok M,

Rikkal (respondent No,4) who was promoted to the

Contd, «..P/13,
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rank of Programme Executive on that very @te.

8,3 Direct the respondent Nos, 1,2 and 3 to pay monetary’
benefits accrued to the applicant in the event of
his promotion to the rank of Programme Executive

-being made wi th retrospective effect from 27,10,89,
4 Cost of tuis applicalion . |
«4 Pass any other or further order/ordexs as may be

o o

deemed fit and proper under thefacts and circumstances

of the case for ends of justice.

3

L N

9, INTERIM ORDER PRAYED FOR :

In the facts and dl rcumstances of the case, ther

applicant. does not pray for any'ihtérim relief,

10. N 3 K B IR J

m—eiez. Nath ©
elitlgs

The application is filed through Advocate.

11, PARTICULARS OF THE I,P.O, :

'8

R0~ 32739 8

1§~ ~95
(iii) Payable at ~:  Guwahati.

(i) I.P.0. No,

(ii) Date

-0

+

12, LIST OF ENCLOSURES :

As stated in the Index,

Veri fi cation.. eoe
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"VERIFICATION

I, Shri Khagendra Nath Saikia, aged about #3
years, son of éﬁé& Rudreswar Saikia, the applicant in
the instant O.A. do hereby sélemnly affiim and verify
that the statements made im parégraphé 1 to 4 and 6 to
12 are true to my knowledge ; those made in paragraphs

5 are t rue to my legal adviee and I have not suppressed

any material facts.

and I sign this merification on this the (M,

day of November 1995 at Guwahati.

é/( 1y lﬂ)(
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ' N\
CUJAKAT I BENCH . v

TvoNO.‘B(g) Or 1989

Oated of decislon : Tho 29th day of March, 1990.

’

Shri Khangendra Nath Saikia, son of

Shri Rudresuvar Saikia,

Guuahati, aged about 37 ysears

-Versus~

1. Union of India

All India Radio, :
sssecee Potitionsr

2. Director Gensral, All India Radio,
Government of India, Neu Delhi -

3. Deputy Oirector General (Eastern Region),
Rll India Radio, Eden Garden, Calcutta-1

4. Station Director, All India Radio, '

- Guwahati-3,

5. Station Oirector, All India Radio,

Dibrugarh

6. Engineer-in-chargs,
Dibrugarh

For the applicant

For the respondents

A1l India Radio,

L B A ] Respondants

fir, D.P, Chaliha and ,
Fr. A.M, Buzarbaruah, "Advocates

.e

.ﬂr. S, All’ Sl‘. C.GOSOCO

SHRI K.P, ACHARYA, VICE-CHAIRMAN
AND

-THE HON'BLE SHAI J.C. ROY, ADMINISTRAT VE MEMBER

CO0ORAM:
THE HIN'BLE
1 ~UWhather reportors

see the judgment?
2. To b2 referrsd to

of local papars may be alloued to

the Raporters or not? A:

3. Utathar Their Lurdships uf{sh to sag the fair copy

- of the judgment?

Attested.

ﬂ%EmAyc‘_ |

~ Advocate.

- e
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ACHARYA.J.

This case has been transfarred under Section 29
of the Administrative Tribunals Act, 1985, for disposal

according to lauv.

2. Shortly stated, tha case of the petitioner is
that on 5.10.i970: he uas. appointed as a Librarian in

the All Indis Radio at Oibfugarh. In course of time
promotional avenus to the pést of Transmission Executive
came in the ysar 1976, Promotion to the post of Transmissio&
Executive having beon denied to the petitionef. he Fel@{
aggrisved and filed an application under Article 226 of
the Constitution before the Hon'ble Gauhati High Court
with a prayer for issuance of a vrit of méndamUS
commanding tho Opposite Parties to promote the petitioner
to the poﬁt'of Transmission Exécutivo with retrospective

effect and to cancel/quash or otheruise forebuar from

giving effect to the xmpugned order contained in memo

C ol

No,Ghy. 1(7)/78-5 dated 1,3,1979 issued by the Station
Director, All India Radio, Guuwahati (Annexure '10'). This
case has been nou transferred to this Tribunal for

disposal.,

3. In their counter the opposite parties maintain =
that inadvertently and/or erroneously it wvas not

mentionsed in the order of appointment that the petitioner

uas an adhoc appointea and subsequently, this mistakse —

having been detected the case of the petitioner was not
right%ﬂur cons;deraﬂ;on because according to the Recruit-
ment Rules one reqular appointees as a Librarian has to
gain atlaast five years experience to make him eligible
kfor promotion to the post of Transmission Executive,

The....

Attested.

lg'k:ZQUj%%q_

Odvocate,
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"The eligibility criteria as laid doun i{n the Rscruitment
Rules not having been complied by the pstitionsr, rightlx,
his case was_not considered and, thérerora,itha grisvance

, of the petitioner is wvithout any basis and thore is no
legai ground to allow the application of the petitionsr,

which is devoid of merit and is liasble to be dismissed,

4. Ve have heard Mr D.P. Chaliﬁa, the learned counsel
for the petitioner, and Mr. S. Ali, the learned Sr. C.G.S5.C.,
at some length. Following facts are admitted:-

| i) The petitioner Qas appointed on 5,10,1970 as a

Librarian in the All India Radio, Dibrugarh

11)  In theo yeaar 1976 Transmissfon Executive post
(promotional post) fell vacant and some persons

wvarea considered for promotion from the feseder post

iii) Case of the petiticner uvas not considered because
according to the opposite parties, he had not

completed five years experience as a Librarian

o e

Se The only disputed question is uvhethser the , ‘
petitioner was a reqular appointee or an adhoc appointeq.

In cese the petitioner is a regularlappointee then he has | N
admittedly gained five years experience as. a Librarian

and his cass is bound to be considered, becauss admittedly,

the Recruitment Rulss contemplated that ons has to gain

five years experien&e. I1f the petitioner is to be taken

as an adhoc appointee then the admitted position is that

he has not gained fivo years experisnce. Therefore, the

moot question for determination is uhethor thae petitioner

was a reqular appdintee or an adhoc appointee., From
Annexure 110' {4 (s found that the Administrative Afficer

\ﬁg behalf of the Station Oirector, addressing the mamo

toeess
Attested.
- K- ﬂ’l//f 4 74
Advocate,




to the petitioner stated as follous:

" Although Shri Saikia (msaning the
petitioner? vas appointed as a Librarian .
(Junior) by All India Radio, Dibrugerh -
uith effect from 5,10.1970, the sppoint~ :
ment was made erroneously on regular
basis, instead of on adhoc basis in a
vacancy caused due to promotion of a
Librarian to the post of Transmission
Executive on adhoc basis, Thus he could
not be deemed to have been borne on
regular establishment till the setvices
on adhoc Iransmission Executive could be
regularised,"

6o Before offering our comments on the portion

I

quoted above, it is uorthuhile to state that vide Annexuxc. *2!
dated 23.10.1970.(0rder of appointment) it is stated as

follows: .

" With reference to his letter dated
$.10.1970 intimating acceptance of the
offer conveyed to him vide this office
letter No.D1B-1(5)/70-5 dated 22.9.1970,
gated 22.9.1570, Shri Khagenc:ra Nath
Saikia is apnointed as a Librarian in
the office in a temporary capacity wvith
gffect from 5,10,1970." |

] | .

P '
. . S ¥ .

The word 'temporary' is usually and aluvays mentioped in

every letter of appointment. Further astonishiné&faatury,
)

uhich one uould Find is Annexure '3' dated 7.6,1973. It

runs thus: L
" The Assistant Station Director, All - -
India Radio, Dibrugarh, is pleaSgd to "
terminate the probationary period of
Shri K.M, Saikia, Librarian, All India
Radio, Dibrugarh, with effect from
1 5,10,1972 and allou him to continue in
a temporary capacity until further orders,"

7. From Annsxure '4' dated 12.11,1973 it is found
that the petitioner was found to be suitable to be

appointed in a quasi-parmanent dapacity under the Goveranent
‘ , i ‘
of India in tho post of a Librarian uith effect from

)

5.10,1973 and in furtherance thersof, hs uas appointed in
a nquasi-permanent capacity in tho said post uvith effect

from the said date, Vide Annexurs '5' dated 30.,4,197G,
(N :

: ' e,
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it vas ordered by ths Station Dirsctor that the patitionar
was appointed as a Librarian, All Indisa Radio, Dibrugarh,
in.the permanent post of Librarian and his confirmation

is subject to the condition that he vould be liable for
transfer, In Annexurs !5! there is no mention of the

wvord 'temporery!, far less to speak of 'adhoc', On the
contrary it is.a straight appointment against a permanent
post. in‘Such circumstances, we cannot pursuade ourselves
to accept the case of the oprosite partiss thqt the ppti-
tioner had ever been appointed on adhoc basis and such a

fact could not be .erroneously mentionsd in the order of
/

" appointment, It is too late in the day for the opposite

parties to put forth such a contention and in our opinion

there would be no justification on our part to accept such

a case, Therefore, we would find vithout least hisitation

that the petitioner vas a regular appointee}and by 1976 he
had completed fjive years exparience as a li?rarian andg.,
thersfors, it was lncumbsnt on the part of the compstent
authorlty to consider the case of the petitionef‘ror

promotion to the post of Transmission Executive wilh effsct

from 1976,

8. Mr. D.P. Chaliha, theo learned counsel for tha
petitioner, mentioned tg us that in the year 1981, thp
petitionar has been promoted to the post of Transmission
Executive, but his qrieQance for pramotion vith effect
rrom'1976 should be cunsidzred by this Bench, Having
found bhat ths petitioner as a regular appointeg?ﬁad
gainad fz;e years experiencasa asALibrarian by the y;ar

1978, #1is case should havs been considered for promotion

to the post of Transmission Executive and ths ecase of the

- .-

\.C35e of the petitioner not having been considersd, we

diI‘BCt.oou
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direct that the case of the petitionser be considered

for promotion to the post of Transmission Executive o

-with effect from 1976 and in case he is found to be

suitable he should be deemed to have bsen promoted
with effect firom 1976, The petitioner will be entitled
to all the consequential benefits of arrear péy,

ssniority, stc.
9, Rccordingly Annexurs '10' is hereby quashed,

10, Thus the application stands allowed lesaving the

partius to bear their oun costs,

sc/ so/-
€ z 3.C.ROY ) ( K.P.ACHARYA)
25-3- 2%-3-%
rz:;3;90 VICC-THA JRMAN
LIMGE
I 4 . ’ .
TRUE, COPY V“dv
¢ \O\
! (JAED ~1) *
rre R
uu-.-u.;h;;\i uoqch. Guwahall.

M DS CRala Aovsend”

Attested.

&dvocate,
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COVERNMENT OF THDIA
, ALL IHDIA RADTO
» DIARUCAL .

—— gty o

1

4:.‘\(|

/FEGRARGI 7

K Ao

W

-

Dated "ibrucarh the,
8th Januacy, 1991,

In 'oersuance ot the Tudsemant nassod by the llon ' 1a CAT
Fuwvahatd Dench on 29~3-90 reaarding the case £1105A3 1y
Shri K.M, Sallia, Transmission Executive, he is herebhy 1A forms:d
that a review DPC hayk alraady heen Emnvinres convenerd and

recomnended hils case as aiven below,
S1.No. Name & deslonatinn Date of apnntt. Reoular nroamotion s
indicating nlace in ATR as TREX ps ner fudeemnni
T of mnosting. Librarian of CAT Cuwnhatd
: Beneho . ____ ...
1, Shri K.,WN. Sailkia, ( 05-10-70 05-10-76

Transmisaion Executive
AIR, Dibrugarh,

He 1s also informed that Directorate will he circulatina
the amnended sgeniority nosition of Shri saixia semarakely and
other monetary beneflts accruing out of this revised dnte of

promotion is being worked out and will

Shrl K.WN,.Saikia,
Transmission Executive,
ATIR, Dibrucarh, '

e naid in Aue courso.

L

( M,%, STUCH )
STATION DIRECTO2.

rli:'d
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A dfaft €l:gibi
l : of evenp no,dsteag 5,10,

Wl any.
,(EN:’F 2, 0bject: ong rsce

?Y'V - 1.1.st havs duly ben ex

*:.nstructu:ms i Ssued by D

Trat ntpy from tume to’
nqt;IQQd cn 83.10.84.
Circulateag for informa

To ',

L. 811 Heads of
2, DDG(NER)/DEG(

L Cln v ¥ GOVERMMEHT op IHD!A
2 5/ 2(59; Q\ D: Ré()_TURATE GEI-JEH,AL;,ALJ, INi A p\@m
Kl o ]

New Delhi, dageg 22,1, 1997 .

Subject,. a7 IndiaiEligibility list of
Voo Trans.mlss.;'.lr.wn--E,xh_egu L ves wergy g

R/DDKs ag 07 1,7;90,

Lity wag C'renlated Vide 1stper
90 for jinvj ving object_i_ons, if

ived in Fesponse to the draft
amined in terms of.gs*-neral

time ang Reery; tméht Re_;j_'f,-‘.g ‘
final eligibility list j g
tion angd Tecord,

oo }\ \‘f:. f\/‘:;/‘,
(5. SUBRAMOYY,
- DIRECTQR “p PROCRAM‘ES (1 R,
- for Director Gene_:ral

ATR Staty ons/DDK g,
ER) /DG (UR) ,

3,~DbgDoordarshsn(Shri K.C. Seth, DDA-by nape)

vith 5 Spare

L, DDa(p (Shrj
S, Guarg file,

6. Spare Copi es..

7. Shri 9.C, Nay
Association,

W Aot o /RCM
wh ‘7 She' Sadae !

Attested.

£ K»mj@c,

Eﬁ%ta. :

copies, * .
I.L, Bhatia) With & gpare copies,

20, :
ak, President, Programme Stary
New Delhi.i

'/—.—“~
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A1l India
In A11 1ndy

Eligibi]ity List of Tranawissi o ixecutiv.g

- e m.

1o, ~

KTK_1 11,

™
o

R e o,

SRR ek

Qetested,

| ﬂkﬂm;ﬁ;«

Oévocate.

Debarne

- dR .

I e -~

'.SH,C.L. Reddy

1.7.39

sh_1,D, Chauhan
13,5,46

.ThiIboChoubé Sinzh .
44 :

1.3

.Sh,Mohd.Jamil Khan;

3,3.,45

.'Smt.J;S. Kuber

15,1.52

: Kum.Dushna'Sharma

30.4,45

'Shlt.Sumalliﬁalﬁnlr ﬁ
16.5,47 BN

- 8h, Bajrangg Tiwar;.
..3-70‘19 A

‘ ,Smt,Deena-Jha
1 23,6,54 2

' 5h.P.8, Joshi

12.12 49

. d

- Smt, Shobha - gri prry
g 1.1.52 i )

d for promotion for gn

~do-
~do..
. =do-
- =do.

. ‘
. .

-_.._..—.‘

- e e e

. Continucus
- apnointrent

25,3,65

10.4,72

- .16,1.76

21.2.76

21.6.76

3.7.76

a Radio/Doordarshan as on 1,7,1990,

23,12.72 "

A3.4 75

"R, Rajicst

*IR, Kohipn

¢

ATR, -
Jobalpur

AR, pune
DUK, De1hy

AIR, Jaingp
R S e

D

AIR, Varanas gy

CSU, BO!’] b«'-z,V
o &

*IR, Indore
oo

. ﬂlR; ok oK o e
- Bangalarc

¢ year wef 1101 gp

30.3.90
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KTK-2 12 8h,V,M, Jagdish = 20,7.76 MR,
~ 27.3; 50 ‘ Bhadrev: g
 KIK-3 13, Sh.N,", Remesh 16.7.76 TR,
: . ' 29,11,51 Mysor::
KTK-4 14, Sh,M, Mallikar juna- 20.7.76 MR,
. - o - murthy; 9.12.51 Bang=? o1
KTK -5 15. S t, uhy1a3% Dévarnj 15.7.76 CBY,
' a,12.01, Hanral oy
KTK~6 16. ert, sudha 5, Rno 19.7.76G ALR,
21,111,561 o ' . Bﬁng lore
Up-2 17.. sh.Rajinder Kumar 7,.8.76 4IR,
S Gaur, 16,8,47 P Najibab-=d
CWB-1 18,. Sh Dranab\sh Ghosh 9,8,76 - DDK,
; A 1, 9 47 . Ca]cu t1
WB-2 19,”.  Sh,Dabasis Cautam 9.8,76 DIX,
f 25, 7 47 Calcuttw
UP-3 - _ 20. Sh, A K, T vodl 7.9.76 DDK, :
1.1.50 ' Luck, '
UP-4 .21, Sh,41nk Shukia 16,9.76 DDK
' . ' - 10,7.80 : Luck '~ w,
OR-1 22, Sh,A.K, Mohanty 15,4,76 - " DDK, .
A 18. 6’ 52 o Cu t‘tr( K
N-1 23, Sh,8.N, Subremeniam 15.6.76 DK,
o 14.6,46 | Medras
S mie o, sh, B, Azumugqm, - 18,9.76 DDK,
PN - 25,1,49 . e Medrnas
™N-3 25, Sh,S, Senthena- 1.9.76 DDK,
‘ S ' ' krishnan,_ll.lz,ég .. Madras
UK=L 26, sh, Stanzin Wﬂngchok 20.9.76  AIR, T.h
[ R ()T), lO .49 . o
o JK-2 2 " 8h,0.K, #mbrodar 18.9.76 CBS,
v ‘ , 10.1,51, | srinng-r,
! MR_BS 28, Kur ,N,5, Shirodkar 1,10.76 CuU
L | | 23, 2,52 B Bomb-
CAP-9 29, So6.Jbansi Kamala  1,10.76 °~  AIR,
erakumnrj_, 2.10.52 Vijeyaarda
L.3/-
Afiﬁifgj
ﬁ K-l gk
Advocers,
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Governmont of Tiidin

' Directorate General:All-1

7/”0.“(789)/91-31(B)

-

_ General, ALl Ing
on romotion the Transmission bxesut
alii the pergons who belong
Artist declaraed Governmen
Trunsmission oncqtiVe, ag
of Progﬁamme~mxecutive ina
“cnle or h.2000-3500 with ef
charge at the respective AIR

The Director

nCrsons
services hgye

2, ALl the
those whose

been place
Dlrectppate

of those
about theip I
be 1issuceq by | A ,
relieved af'ter receipt of gyep an or
orders May he
“as the case

may be, Soon-after the

2o AL the Nersons indicated in Annexures—l &
tvo years with

A period of
they take over ag Progranme.Exedltiv
Station/0rfice mentioned againgt

L, On theiy joining'duty
data in the @ c loseqd proformg
Cepert wav he seut to. this
for furthsy n@céséafyfaction.
report in respect

Exoculives
for reference. apg record.

5.

in the pPrescribag proforua,, may also

of PETrsons. who. ywil

instructions.

6. - Hindi vergion follovs.

- FOR

Attes ted.

4dvocarg,

nedo R io

Ney; Delhi, aateq tha 19¢h dune, 91,

MEQQE_HQLQQAQl:§lLﬁ2

ives
7 to the erstw
servants eng
glven in Atnexupe-T1 to the
Y Capacity in
m the date
Station/Doondarsﬁan Kendra
indicated'against each in AnnexureéfI'&jII!”’ :

indicated in An

d

General, Doordarshan, may
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0fficialg allocated to Doordggr
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each iy Annexure-I.¢ I,

a8 Program
including
Directorate/Doordarshan
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Join duty as Proaramme A
sent to thig Directorate "
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1
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b
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for duty a¢ -
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charze
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’ - Copy alongwith dninesures forwarded: tdiz - ;
17+, 1. ALl concerned Heads of Offices of AIR/Stations/Offices. |
y + 2+ P8 to DG, AIR fon'information, '
‘ 3+ PS to DG, Doordarshai:for information.
- b, . DG:Doordarshan '( Shri K.C. Seth) with 10 spare copies. They
, are’ requested to issue a separate order specifying the
Place of .posting of the gersons posted in Doordars an and
endorso copies.to this Directorate and the Heads of Stations/
Offlces wherethey are presently posted.
5. DDG(C)/DDG(I)/DDG(PP&D)/DDG(A)/DDG(E)/Dh‘ector(A&F)/DP(Pur)/
PO(P)/DP(Poly)-DP(PR)./DE(DQV)/DP(C)/DS',['I(P)/DDA(WI)/DDA(P)/
: DDG(NER) /DDG(WR) s, ... Sy N '
~ 64 Pay & dccounts’ Officer, Pay.&:dccounts Office, 4IR, Bombay/ ,
Calcutta/Madras/Delhi ./Lucknow with four spare copies: -
7¢ -Vigilance Section/B&4 Séctions of DG:AIR/Computer Cell, e
DG:4IR, New Delht, . - . & ' o \ !
8. SeVII Section with 200- spare copies.- : ;
9. -The.President,'Programme Staff Association,Iva Floor, Broad- :
'~ -cagting House, New Delhi: (shri's.c. Nayak, PEX; AIR, New. ;
i . Delhi) .’ BRI ' R - .
i i,304 " ALL, the individuals concerned.
- " 11, Personal files of the Officers concerned.
i .12, Guard File. oo . o
A .- 13+ 'Spare Copies - 300_. i
For
o ' y
Ef r . | "
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*LRMOTION 10 THE_CRADH O PROCR, Ji“ﬁ EXECUTIVE.”. ANNEXU L“f
DG:AIR O#DER NO. 60/91-SL(1) DATED- 11 6.1991 ISSUED FRON FILE
.~ No“'hi‘zf7’1 sx(m I !
‘; AR , " \',«:':.-',‘, [ L . .
rSl No..., Name.. Present  Posting on ‘
Posting Promotion’ _ l
TV e o Gm NP o SR Gt O o W s s e VR G D oy Gy 'v"-—":——v- ------------ lodadaXaRad ST "-)L---'—-
,1. Sh;»C' L. Redty . - AR, Cuddapah AIR, Kurnool '
| 2. Sh.. A.D ' Chauhan {(fq AIR zRaJkot - 4IR,. hhmedabad
3 Sh. étanzm Wangchok _ AIR Leh AIR, Leh
M. Kum. P ;hpa Sharma DDK , New Delhi Doordarshan
5 st V.M. Tagdish ' AIR; Dhadravati AIR, Sawai nadhopur
Cow ; (On; Deputation) _
6. Sh. N 'V. Ramesh } .-AIR Mysore AIR BhadraVatl ,
e b [, oyt - NN it e,
9y Sk M. Mallikarjuna ' | - :gm, Langalore : AIR, Bhadravatl
o1 Murthy RSN . .
8. Smt. Shy’laja Devar a;j : CBS ,AIR Bangalore ,Doordarshan
9‘.' &nt. Sudha S Rao AIR Bangalore ". Doordarshan
10, Shri R.K. Gaur AIR NaJibabad '"‘AIR DBareilly
1. 8he Br anabesh Shosh " DIk, Caleutta 'Doordarshan T
i2. Sh Debashis Gautzm "DDK, Calcutta Doordarshan
13.. Sh 4 K. Duivedi DDK, Lucknow Doordaishan
b, c‘h Alok Shukla DDK, Lucknow? * = Doordarshan
15, sh. J..K Mohanty ~  DDK, Cuttack = Doordarshan . ‘
16‘., Sh' S.N Subrananiam a DDK, Madras -, | .D'bo'rdarshan
ot " o ’ '
17, Shri B. Arumuvam ., . DK, Madras Doordarshan
e : N
18. Sh.sS, Santhanakrlshnan ‘DDK Madras Doordarshan
19. vSh. Opinder Kr. J.mbav"dar AIR Kathua - AIR, Leh
20. Kum.. .S, Shirodkar  f AIR Dombay" ﬁoordarshan ’
Ny i

'j:‘:,21+_ Sh. B, Kaua.lu(ldln
B ,..H,;.,:.',.m! : o

23,8

sh. K .N. Sailtie

Smt. K.Jhan51 K.V Kumari

AIR Vig ay awada
AIR lerugarh |

- AIR ‘Nizamabad
‘.AIR Tezu

S

K oRamanujacharyalu
15?? ‘/ﬁq“ ! _m“
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- AIR &Hyderabad |

AIR Vlaayawada

AIR,&iiruchirapalli AIR, Trlchur



DR e Y R mLe T e TR S
A 27 - :

. :Jf; '. : S 1“""‘0 '\A(5
Pe B - .
o0, Ly 20 SmL AuLLa D. .Shah " ).In, /.lxmaduba,d Doordarshcm
26. ob M. Sudhaka{r Rao «\wMR Warangal; },~ AIR Kothagudam

s - o Y j'w-;.-.\.“ ‘ " -*.;,.._' i
| ‘ /",C., 27. Smt. Geeta GOpalakr:Lsh-{-, AIRt,’Madras P AIR Pondicherry
'_"u ' [N} 1y \ : ¢._

M{ o 28., Sh. U.Raghupathy ‘ MAIR\ Madras AIR Tirunellvelli
L 29 Sh. v.s Narayanan .,Mn,cn's,m.adras ki Doordarshan, B
| 30. Smt lhmtlata Sharma u.’é‘.SD,AIR Ney belhi JLIR, Kufukshetra
r..".. ',.' B L—' r -gﬁ g[ .

{ 31~. Bh,. Kultar Singh S DSD AIR WNew: Delhi’ £IR; New Delhi
I B SRR I e R 't{ﬁs;;f T (Reéirmg o131 4100-0-e-
“ - b ' ‘!:."u‘ REEEN t”"wm“ Shpaient o 92 .
i"‘ 320 Smt. oaro;j Sharma S --f, 8BS .SJ.B,New Delhi: Doordarshan’
. . ' Wt
~ S 33. Bmt. dulbul Bose " i AIR Cuttack AR, Jamshedpur
"" = . 5. A\ll‘ )
et 3L+. Sh.‘ .F .J.Vidyalankar 8, CBS ,m,nyderabad AIR, Anantapur t
: ) ’35, §h. D.N. Debnath i* AIR Calcutta Doordarshan e
.. 36 Smt. Se Lata. Pruth:L ZMR Patnal-  KIR, Bhagalpir .
- et PR C e , Ce ‘ '
. ) 37 Shv do] .Deshmukh ' 1 AIR, Pune AIR, Sangli - : .
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'70..8h. R.K.Razdan
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22, Shv S.K. Oberot DDK, Delhi
~2;'3» out., P, I'l.;,;‘garaj:m IR, Madrag
2%, Smt. Kamlesh Relman." i.‘ DDK, Lucknow
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SUBJICT: ALl Indie Eligibility 1ist of @ ot
| Trenstlssion Executives in . v
&) | A1l India Badio/Doordarshan \J}\O N N
wooo U

§ ALLINDIA BADIR . as on 1.1,1982, ’ o \ ¥ /

‘h ’

N ATy ke

{ HnlRY ND ol .
urdte o, “igg, o~
o;.rs..l.én‘g In conbtinuation of thils Divectorabte Memo of even
femug number dated 13,8.1987 the names of Trgnsmission Executive:
DINRUBARH who have complated 5 yoars service as on 1.1.1982, have baun
‘ added in All Indie Bliglbility 1ist of TRNXs, btuking inbe
account the Ld-hoc service, if any followed, by regular {

(\ .“‘} “appointment, in pursuance of the judgement dellvered by
. \h q'¥/  Honlble Centrel Administrative Tribunal J abalpu» Bench in
bd«" O TedoN0,1265 of 1995 and Hon'ble Central Adminisurative
‘ Tribunal Beach gt Calcutta in 0,4£.No,671 of 1287, 4 copy

SN\ T
“‘yv/--(\\ of the revised Elbpgibility 1ist is forwarded herewith,

i

g
[
[
]

< W ‘
\\,Jy/. 2, It may be mentioned here that revised Fligibility 1ru:%
hag been nrepared in accordance with the judgements deliveied
e 7 i by two benches of C.4,7, as mentioned above, on.i;he l'.uasis
. )J ,()\/L\ of dates of continuous appointment as TREK, subjact so the
AR '\’2\‘ mgintsnance ofi annual inter-se-seniority in the respective

Z0Nes. :
e E N Tho T3 ity 1ish moy pleose be cireulated by tho
5 INE%A L Heads of AIR 8tations/DDK Kendras amongst the IREXs working
o . at thelr Stutior/Kendras and a certificate to this effect
‘\( Y . may bn sent Yo this Directorate to Director of Programmes (Per).
L iy L The repreesent;ﬁ:ions, if any, received from TREXs may ba g(‘q.n_";
: U, . to DP(Pery by name latost by the 19th Augugt, 1968 alongwsiii

\1(\%‘\" comiEn s Ll any.  any represcibation raceived in the

- % Directorate af ter due date will not be ontor&ined in any
circumstances. If mo represamjations are received, Heads of
gttt ons/Kandras are requestzd to send "NILY report by 16ih
August, 1938, ‘

4, Further up~dated seniority list will be prepared oud
circulated to all concerned at the approprilate time,
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. 1.11.76
23,11,76
116,12,76
21,12,76

20.12,76

CB

g,

AIR Pune -

- AIR Ratnagiri

AIR Ratnagiri
AIR Ratnagiri
AIR Port Blair
AIR Jagdalpur
4IR Jabalpur

‘1]/
ee 2o o 0q 00t/ )

L o . . .- RS
2 3 | 4 - 5 i
‘ 5/§§t . 240  &/5hri M, Subramaniam 23,10,76 TDDK Hadras | =) :
250  Kamaluddin . 11,10.,76 AIR Ti;uChffabéiliQ -
Smt. Arila Shah 28.10,76 CBS Ahmedabad
252 1, dudhalkar Rao 28,10,76 AIR Hyderabad
253 G Geetha Gopal | 311,76 MR Madras |
: Krishnan ‘ :

2564 . U. Raghupathy 8.10,76  AIR Madras
255 V.. Norayanam .1.11,76  CBS Madras
256 b, Rashmi/Kh rena -+ 15,11,76 AIR Jullundur
257  Keushal Fumar +1.11.76  DDK Jullundur

‘258 K,B.J.Vidyalankar 26,11,76 cBS Hyderabad = !

, 259 DN, Dechnaih »‘-27;11;76 AIR Calcutta o
260 LB Deshhukh 30,11,76 1IR Bombay
251 K. 5. Khobragadu (QC) 6.10,76 "AIR Nagpur
262  Kulbar singh - k . 9.11. 76 'ESD Delhi

263 smt, Saroj Sharma ?~éo 10 76 CBS Delhi
.1 smt, B, Bose. | 16.11,76 AIR Gubback "
265 sut. S.lets pulthl,' £ 29.11,76 IR Patna
266  Smb. Mauhura L.Muddebjhal 7 12.76 CBS Bombay.

E | o .
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SEL-14
DEL~15

~. ;. WB-19

276 - S/ohI‘l D.1M. Vlaaya Kumar(SC) 22 12 76 AIR Bangalore

yru

30 la 76
8 11.76
31 12,76

Cgnt, Xumd _Bha,tnagar
278 = Bhagwan DBas ’

2?9 . &nt. alp¢a Basu

“AIR. Delhi -

' E3D. Delhi ..
AIR Calautta
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A \\{f GOVERMMERT OF “Tr)IA T
Y éﬁﬁk DIRECTORATE GEMERAL: ALL LMDIA RADIO ’/,fc H_,g’. |
fat Ay, 70, R . < . ‘
ﬂ/(u,( ‘ R S S S -
" No.a(89) /0p.-SIT1 ~ Hew Delhi, the 27¢h Oct. 'go, jﬁk’ )

the instructions iss

,t' OUDER No.116/69-SI(B)

The Director General, ALl India Radijo,
the Transmission Executives aiven in Annexure on promotion to
the cadre of Programme Executive, in a_temporary Capacity in
the pay scale of 154 2000~60-2300-EB-7523200-100-3500 with effect
from the -date they take over at Statiocas of their posting indicated
*.in the Anhexure, Agajnst the syecific quota of vacancies meant
for them under *he provisions of the Recruitment Rules for the

hereby aproints

post of Programme Executive as amended on 23-)0-1984, ‘4%
: ! ; , . i
12, All the persons- ifflicated in Aanexure will be on rrobation .

for a period of 1o years with effect from the date they take
- over charge as Programme Executive at the Station/effice a
mentioned againgt eagh in the Annexure.

3. ALL the persons mentioned in the Annexure except those
; posted in Doordarshan m

dy be relieved of their duties inmedia{ely 
with instructionsg to réport for duty at their respective Station/
Office of Fosting, In i

1 _ ; y they will be relieved
Copies of relieving ordersg

. may be sent to this Directorate/
Dobordarshan Directorqte, : ' ,

4.° . tn their Joining duty ds Programme Fxecutive, their

Bio~-data in tLlie prescribed proforma already available.with the
St4tions and the charge'aSsumptlon rerorts may be senkE {wahigfm‘
DireCféféfé/D55fa5fshan Dité@tgtété"“fafwfﬂfthéf'hééééééry action,

!
-

5, Annual Probatio; d conduct in the o

prescribed proforma may be sent to this Directorate or to o
Doordarshan Directorate, as the case may be, as provided in * - 4 o
ued from time to time in thig behalf,

) Report on their work an

|

i

26; - Hindi version {ollbws.
" e / 1O
E (I.L. BHATIA) . ‘
‘ Dy. Director of Administration ‘

1 for Director General,

incla/Annexure .

“OPY dlong with Amnexure forwarded to :-

M1 Heads of Stations of AIR/Doordanshan.

: P.T.O:
.
ﬁ A S Mot b el do Ko Ao

'
i

!
/)/ { A P ASALS Y ~{—1/L~ {\’LL'C/"--"U'T fv j(); Al C"%“‘"UZ:?JM;_

N

Anfros RN .J,ch»\/$'«1« or & (e é{\‘

‘ ‘ /)7{,‘ oy //[L inflhet e e 1 dn, ~ (/}y(? ‘: :
. Y

- Attested, . | g

| Advocnsy, '

~

p
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A
M. Pay % SAccounts Of Cicer (LRLA), Ministry of Lnformation & Y
3 ;Broadcasting, ~GCR Byilding, New Deihi with 3 spare coples.
_ | 3, DDG(C) /DDG( 1) /LIG(P] &D)/DDG(A)/DDG(E)/Director(/x&F)/DP(Pfl)/ !
3 C PO(P) /LD PR)/D1(Pex /OP(Dev)yD¥(C) /D, STI(PP) /'I_E.DA'(WL)/DD,«(P) . :'
4, Vigilance Settion] DG ~IR, | ' g
5.  S-VII Section*with ihe rarquest to transfer the. personal flles
of the officers conéerned.to SI(B) Sectién immediately.
6, The bresident, irogramise Staff nssociation, lst Floor,
Broadcasting llouse, -New Delhi (by name Shri J:L. Batra, DD,
. ED). - - :
7{ Personal'Files-6f thé Offiqérs|concernéd. , {
8. DG Doordarshan (Shri K.C. Seth,'DUu) with i‘ spare cojies. !
They are requested to issue a separate order specifying the
) places of posting of the persons posted in Doordarshan and . |
L endorse cories to this'Directorate asd the Heads of Stations/ ;
offices where these Ifersons are preseitly working. 3
9. US(B\), riinistry of I&B, Shastri Bhavan, New Delhi. !
i 10. PS5 to DG for information.,
B 1l. Guard File. “
12. 100 spave copiaes,
f 13. Pay & nccounts Of fice, AIR, New Delhi/Bombay/Ca1cutta/Madras/’
i “Lucknow. S [ N '
: : . /A_Q\ )‘,{( ™,
| for Diredtor General.
S .
' i
i
il '
/i?gﬂwted_
L 4
le N Aok
adecat& 7&6.

o

s
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- Tor_promotion to the cadre

8l.Mo. Hwane

— o e

'iO-_,_

, RTR

12+

'_1_3.

14,

s,
16,

7.
18.
19.

20.

721

22+

. Bat. Kavita phqturvedi_-. .
© 3.V, Hehta |

. gats Neelam Dnendard .

. AL
..

g

Nanés of. Transniscion Fxecutives_in AIR/Doorde.

e rrta— e et

e e e e

gg%cxuro to _Order No.
11

g dnted 27.10.89. -
S rshan_selec ted
_Executl

-

8/shri
Janlcd Bro anrl

P.b. Gupln

" R.A. Verma

no Gulab Qalla
" J .8, Kuber

" Kalpana ..‘%. Vohra
P .K; ‘Chatufvé_gli

H.5. Khanderarj;:_
Sandip Dasu

J aswant Sin r;h

Kum Pushpa Sharma
H.L. Kaul

Abdul Hajild Khan.
Ra%ri Magotra

Tsewan R"ng‘ir\

N.C. Joshi e

| Smt. Suman Hathur
Dibakar Han

Manoranjan Das

of Proaramue

' _.Present Posting

oot - — o e o 2 S 5

ALR Thagalpor

ATRU Allahabed

AIR Jagdalpur

- AIR .Dhopal ' o
‘,AI;It-thuj.. o
- hIR Boyilbay-

' .»A,IR.'J aipﬂr

- AIR Pune

DLIC Bombay

~ LIR Dombay

CDS Dombay |
AIR Calcutta

. DDK Jaipur -

ESD, Jelhi
DP.Cbmmercial
SeF vgesn ot
R.K. Jaaw
AIR Leh

LIR lLlora
AIR Jadpur
LIR Shillong

AIR Gauhati

 AIR Falgwon o

Posting on
promotion

ATR Darbhanga

AR Aprh Al

AIR Raipur

LIR Gwaldor ;
:MR Bonibay - %
LIR Rtmipur . :

AIR Jodhpur

— e e

Dooriarhan
AIR Gwallor
ALIR -Beed

AIR l;garfal.ai oY

Doordarshan

. —— ¢ — .

LIR Varahasi - ¢

Doordarshan

Dourdarshan:

—

- AIR Leh

41 Leh
AIR Varanasi
LIR Jodhpur
JLLR Te zu

LIR Tawvang .

T T ——- a2

R ) e

(1.U, Dhatio) | ' '
Deputy Director of hdministration (P)

Oteented,

e 0q 0 0

/-
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Sl Nn Name '\'5‘"- ,ZT;'_‘;/-;,s Pregent Posting . Poatine on v
e L - : Drouotion __ . {
/“»u 1 !
23. ”,Batyendra Sm[rh : LA1IR Tucknow ~ 4IR Port Blair l
. .6 Gupl,:l o 7. KIR Gorakhpur LIR Luckny ;
25. . '-"S,' Hehman AIR Patna ATR Darbhanga ;
J26. Joseph Purti LIR Ranchi LIR lmbikapur '
27, V.V. Randive LIR hurangabal LIR Pune <
lé8. '»a»lt Deepa. Jha . C5U Rombay . AIR Jabalpur i
K A . " _' ,1 . . »
e . ,-' - fhaoov Yoo . . . ' !
29, '.J avul Akhtal ~"0RS Bhopal L AIR fmbikepur f
. ‘30. Pl‘abhu blxuanlmr Jo et LIR Indore LIR Gorakkhpur . ,,
S : g
31. Kum. R.S. Selyi LIR Tiruchi ATR Tirunclvelli :
$2.  .Cv. Ganaprakyron AIR Madras . ALIR Tiruchi
33 « AMA.C. Das ATR Azartala LR Muyshidabad
‘ B}‘f. Smt bhobha ol’lh'lrl 038 Bangialpre - LIR Gulbar_y;a
;5. .h.S Chauh'u] AIR Rohtak AIR Suratgarh :
l..‘;j":,'?! . . \ .
36. :R:,‘,Qbil]naS\-r‘mll}{ AIR Tiruchi” LIR Tirunelvelli
37 KMDamo] - A4S J_'Lhmec;labad LIR 3huj ,‘S\
> 18, .K:8. Khobaruwl,v AIR Nagpur LIR Rajkot - / ;
. . LR , ' P
w‘s«f% Shok 1. ik al C8 pombay- kIR Chhatarpur € 3210-24 w7
O. Kum. h.M. Neshpam . LIR Pune ATR Lhmednagar ¥~ 7 %
4 ":.\f!'e-""('" -
. (1. 1 Shatia) g
D(nput,/ Director of Adninlshation(P) 1
2
| ‘
| ;
!
i .
Attested, -
~
: [L K(ﬁ Ny éfg
- Advocaty,
G - - e T -
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To, . ) R :
The Director General, , - L
CAll Indin sadio, '
Akaghveni Bhawan, - - . BN
Parlianent Street) . e L . .
[ Hew-Delhi- 110 091, RN TR R R

“o.o PP T . . M |
S : [} -~

P ( Through proper channél').; a

. Subject s~ COUNTIIG MY SRITOIITY FROM 5-10N76 AS TRX
~ " NID GIVE 1Y DUE PROOTION. S

Referenes s~ CAT JUDGERINT D ORDER DATED 29-3-90 Ty &
-0 TLALN0.18(g) @ 1989, - T T ) R

" oir,
I bav: th honour to inform you that I have filid g

Clvil Rule before the Hon'ble Migh Court at Guwahati challenging
the order datrd 1-3-79 issu'd by the Station Director, All Indin
Radio, Cuwubati by which I was dentiad legltinats prownstion to tho
post of Transmission wrecutive and 2 manied I may be promot 4 ko
the sald poct, The zald cass s transforrod to the Contral adwi-
niztrative Tribunal after its formation at Cuvahati, Th =il
~appeal was hearced by the Tribunal on <9-3-99 anl by Judpen -t
and order 1t has bcen  held “that since the petitioner vas appoint-
cd as Librarlan on §-10-70 1n which rost lie wus confirmed Later,
‘he completed five ylars qualifying scervice in 12726 and .non Consl-
deration of his case for promostion on the cround that appolntnent
In 1970 vas wlhoe basie was 11lecals It was incumbent on tho part
of the competent authority to consider the cas of »the potitioncy

forggpramotion for the post of Transmiseion Sreewtivd™ i Nth orfect
fron 1976, The Tribunal therefore, directed ‘that my case be ecmsi-
dered for promotion :ith 2ffcct Lrom 1)7¢ and A1 case I an Coamd
sultable, I should b2 decmed t2 have bo.n pronoted with o’foct fro
1976, and I an entitled to all the cons. quential benefits of arrcar
pay, seniority, cte., oy

N - Ale per SDLAIR, Cuwahati vide his letter N2, 1(7),/90.
3892 dated 19-12-1290 aﬁdressed to the DG,AIR,NewDelhi(zgd}n copy
endorsed to the GDy AIR, Dibrugarh and vide op AIR, Dibruyparh
Memo No, Dib.21(3)/90-8/29 dated 8-1-91 informré me that T oo
‘declarad as a regular promotce ag Transnmission Executive as por
Judgement of CAT, Cuwahati Bench 1.2, 5-10-76 and aleo inforved me
that the Direcctorate will ba circulating the amme nded seniocity
- psltion ceperately and other monetary bonefits aceruing our o7
this rovieed date of promotion an #111 b2 paid to me in due coure: .

o .

‘ Hut uptill nor I wae deprived of Ny construential vinofj .
te of arrear pay, seniority, etc. '

I would like to invit- your kind att:ntion on thoe Direet.
orate Conzralts Order 10.6079181(13) dat. 11-6-1991 issued {roym s+
file Ho.%/389/91431(3) in the para 1'9.3 in  hich it wes declir. il
thut all the persons indicat=d in inn<xures I &II ( See Imnexur., g
SLulo.2)y i1l be on provation for a period of rwo yoare wiin
effect from the dak. they tnake over as Programae ixccutive ot thi
respuictive Station/Cffice mentionod acalnst cacl in amexure’ T &

ATy, A enme of agonslly wee Lound Ln wy promnoticn 4 the
post of Frogsriaane soecutivi asaln from the post of Tranenizcion
Lrecutlve,

7 o - ~ . -
A . (J’Jn L'J s @ o(..zc‘

Advuieit.
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v Tranemission Exccutive, who hav: conpleted 9(Five) years
of services ig elipible for promotion to the post of Programau
Executive. Accordingly, I should br given prowotion to the yost o
Programmay Ex2cutive N;Eh rotrospectiv effect from §-10-81. put i
vas egain deprived: of my legitimate prowotion. lore arc muny
instances (vho have. got thelr promotion at regular interyals,

' Aceordinf to the ilontble CAT, CGuwahatl Binch Judgoewent

I shoull be glven retrospective effect to my next promotion 1.c.
Programme ixecutive ond subsoquent.promotion L.c. assistant stutlon
Director and Station Director as the cuse may be. But I was denicd
that too. AR . \\

A !

I would also like to bring to your kind notice tha fuct
that T am & member of the Schedulod Tribe (Plaing) employee end
ad cueh Toam antLtled to ceortaln ap eial priviiedges ad protections
under the Constitution of India and th: Acts ag well us [ul2s
framed ther.-under.,

1, therofsro, raquonl you o kidndly consider my cnrne and
Ay Lhe ‘vnnﬁlt'n Loome o eomplione o of the vordiel »f tho tiratole
CLALT. and providz me with all cosequential brmefits incluting
nonetary bencfit and promotion fo¥ vhich act of kindnees T chall
remaln bound to you in deep grotitude, _ S

Pnclz- ! o C | - .
Y1, CATY Jwdeomont order ‘ v
119,74 Mo, V(). ¢f 1939 :

dt.29-3-90 o

2. DAL order 110.60/91CIC))
dt.11-6-12914 Tilu Yoe . , P
/239 /91-81(3). o .

Dated guushati, the | . | ;{mlrlfaithfull.;.f,

9th of August, 195, , : '
«%ﬁw
(0 KGJTLOATRA AN
Progranme ixecutive,
o alily GUdEaTL.

. ‘

| SR

, [
! '

> Block o, 1., tilng o, 7., Jlrst @loor, qtaa frich-
[rran, 10w Delhi-110022., £or hic kind Anfrmntion,
It Ls alro requateds that thz.Dircetor G nerat, All
India Raiio, Hew D2lbil may b pursucd for favoswanis
action in regpegt of vy rromotion concorning the
abov > aenkiloned facte, ,

Copy to:~ 1. The Comilgsioner, Geheduled Caste & Schaduled Tribe,
. I

'

1

o G
2
—

oT

. -
2, Toe D oty Director 7onoral (UB), ALL India awlio,
cmvehati Tor information and nocogenry actizn. —

3. 7ha Station Nircetor, A11 India Rndio, CGuwabaki, for
ol ormation,

LS4 —
" —"AM s ( l:a;: .:-;-‘l.[l';ll-\ -‘)
} ) Lrocrooan gremtive,
AL Indic Radlo,
S RRTIRRAFI
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< | ANNEXURE- 78 |
A To : | ﬂ
, | v

The Director General,

All India Radio,

Akash Bani Bhawan, Date : 2
Parliament Street, e 9.12.94
New Delhi - 110 001.

Sub : 1, Payment of monetary benefits accruing
out of the revised date of promotion to
tc Transmission A=zxks Executive,
2, Counting of my seniority from 27th October -

1989 as Programme Executive and payment
of monetary benefits accruing therefrom,

Ref : 1., CAT Judgment .and order dated 29.3.90 in
: T.A. No, 18(G) of 1989,
2. My letter dated 9th August 1994 wherein
request was made for effective implementation
of the Hon'ble CAT (Guwahati Bench) Judgment

and order dated 29,3,90 in T.A. No. 18(G)
of 1989, -

_Sii; |

1. I had filed a Civil Rule before the Hon'ble

High Court at Guwahati challenging ther in the order dated
1.3.79 issued by the Assistant Director, All India Radio,
Guwahati by which I was denied legitimate promotion to

the Transmission Executive, The said case was transferred
to the Central ~dministrative Tribunal after its formation

at Guwahati and was numbered as T.A. No, 18(G) of 1989,

2e The said appeal was heard by the Hon'ble Tribunal
and the Judgment was delivered on 29,3,90. In its judgment
and order, it was held by the Hon'ble Tribunal that =
“"having found that the petitioner as a regular appointee
had gained five years experience as.Librarian by’the year
1976, his case should have been considered for promotion
to the post of Transmission Executive and the case of the
.Vpetitioner not having been considered, we direct the case

of the petitioner be considered for promotion to the

Contd. . .P/ZQ
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post of Transmission Executive with effect from 1976 and
in case he is found.to be guitable he should be deemed to
have been promoted with effect from 1976. The petitioner

will be entitled to all the consequential benefits of
arrear pay, seniority, etc.” (emphasis =ad is mine) o

3,\ . That pursuant.to the above mentioned direction

of the Hon'ble CAT, the SD, ALR, Guwahati vide his letter
No. 1(7) /90-S/3852 dated 19,12,1990 addressed to the D.G.,
AIR, New Delhi and a copy endorsed to Sp, AIR, Dibrugarh
and vide SD, AIR, Dibrugarh Memo No,Dib. 21( 3) /90-5/29 dated
8,1,91 infomed me that I ?as declared as a regular
promotee as Transmission Executive as per Judgment of

CAT, Guwahati,Bench, retrospectively from 5,10,76, I

was also intimated thatthe Directorate will be circulating

-

the amended seniority position separately and other
monetary benefits accruing out of this revised date of

promotion will be paid to me in due course.

4, Subsequently Directorate Gené:al, All India Radio
vide memo No. 4/8/89-8,VII/44 dated 22.1.1991, cizculated
the All India eligibility list of Tramsmissicn Executive
working in ALR/DDKs as on 1,7.90. In this list my seniority
position was correctly shown and I was correctly shown

as being promoted to Transmission Executive as on 5.10.76.

5.‘ That though pursuant to the Judgment of the
"Hon'ble CAT not only I have been promoted to Transmission
Executive retrospectively from 5.10. 1976, but my seniority
in the cadre of Trénsmission Executive has also been

Jestored, However, unfortunately till this date, the

Contde...P/3.
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monetary benefits which would have accrued to me

in view of my retrospective promotion to Tramsmission

Executive have not been paid to me.

Se I would also like to remind you that in view of
my retrospective promotion to Transmission Executive
on 5,10,1976, I would have been eligible for further

’ Syt
promotion to the rank of P rogramme Executive on a much
earlier date. In this connection, it ié pertinent to
mention that Shri Ashok M, Rikkal (ST) who also got his
promotion to Transmission Executive on 5, 10,1976 got his
promotion to the rank of Programme Executive on 27th Oct.
1989 while in sharp contrast I was promoted to the raikof
Programme Executive only on 27,6,1991. Therefore, it
is in the fitness of things that my partiy in terms of
seniority in the rank of Programme Executive be restored
vis-a-vis Shri Ashok K, Rikkal by pnomoti;g me to the
iank of Programme Executive retro§pectively from 27th
October 1989, Further the monetary benefits which will
accrue to me while restoring. this partty in the matter of

seriiority in the cadre of Frogramme Executive should also

be paid to me,

6. That since 1991 after the partial implementation
of the Judgment and order of the Hon'ble CAT, I discuésed‘
the issues arising therefrom at the diffefent level of
administration, In my discussién with the competent
authority, I made it clear that the Judment and order

of the Hon'ble CAT dated 29.3.90 cannot be given |
réstrictive méaning and the expression “consequential

benefits“’would.have to be understood in its proper

Contd, ..P/4.
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?eegpective meaning thereby that all benefits which would
be the necessary implication of my retrospective promotion
to Tranamission Executive, should also be made available
to me, The éxpression consequential benefits would
‘thus include within its fold not only the menetary
benefits accwuing to me by virtue of my retrospective
promotion to Transmission Executive from 5.10,1976 but x
would also by necessary implication take within its fold
my further promotion of Programme Executive keeping in
view the date of my retrospective mfkemk premotion

to Transmission Executive i.e. 5,10,76.

FOr obvious reason I would aslo be entitled to
monetary benefits accruing to me by virtue of my retros-
pective promotion to Programme Executive from 27th Oct.

1989,

7. Howéver, the Judcment of the Hon'ble Tribunal
was never properly understocd by the competent authority

and it was only partially implemented in the sense that

o e

I got my promotion to the rank of Transmission Executive

with the retrospective effect from 5,10,76.

84 Sir, that since there was confusion galore at the
different trevels of administration regarding the inter-
pretation of the Judgment and order Of the Hon'ble CAT,
I took delay in my stride in the proper implementation
of the Judgment and order of the Hon'ble CAT and kept

on pursing the matter so that I get all pdssible con se~

guential benefits,

\ .
9. That I was promoted to the rank of Programme

1

C ntd...P/5.
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Executive on 27.6,91 vide Directorate General, All India
Radio, order No, 60/91-SI(B) dated 11th Yune 1991.
However, this promotion of mine to the rank of Programme
Executive so as to restore my seniority vis-a=-vis Mr,
Ashok M, Rikkal who was promoted on 27th Octcber 1989, to
the rank of Programme Executive., It is reiterated that
My, Ashok M., Rikkal who is ST like me was promoted as
S— e
Transmission Executive on 5.10,76, the very date to

which my promotion as Transmission Executive was given

retrospective effect.

10, That despite series of discussion and deliberation
at the various level of administration no asppropriate

decision could be taken; I was only given assurancé

" time and again that the matter is under con sideration

and the judgnent of the Hon'ble CAT is being examined.
During the y=ar 1992 and 1993 I sent several reminders

to the administration for the expeditions implementation
of the judgment of the Hon'ble CAT in its proper
perspective, Subsequently, on 9th August 1994 I addressed
a representation to the Director General, All India

Radio (through the proper channel) hi ghlighting therein

the important points contained in the Judgment and order

of the Hon'ble CAT, and requested proper and effective
implementation of the same. However, I was told that
the Judgment of the Hon'ble CAT dated 29.3.90 in
T.A. No, 18(G) of 1989 is no longer traceable in the
file of the Adminkstration and I was requested to
furnish a copy Oof the same sO as to enable the

administration to take proper decisgion € the same,

Contdo. .P/G.
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‘Consequently I am filing this detailed representation
annexing herewith the Judgment-and order of the Hon'ble

Tribunal dated 29.3,90 in T.A. No, 18(G) of 1989,

11, Thgtdue to ditheiing, indeci siveness and procrasti-
nation on the part of administration in‘effectingly
implementing the judgment and order of the Hon'ble Tribunal
dated 29.3.90 in T.A. No, 18(G) of 1989 swsa substantial
delay has already taken place in giving the benefits which
I am entitled to. I, therefore, request you not to delay
the matter any further and be gaacious enough to take

app ropriate deciéion towérds effective implementation

of the Judgment agdorder of Hon'bkble CAT dated 23.9.90

in T.A. No, 18(G) of 1989,

On the basis of the aforesaid Judgment and order

of the Hon'ble CAT I pray for the following reliefs :

(1) Payment of monetary benefits accrued to me by
virtue of my retrospective promotion as Transmission

Executive from 5,10,76.

(2} My consequent promotion to the rank of PrOgrafmne
Executive retrospectively from 27th October 1989 and
restoration of my seniority vis-a-vis Mr, Ashok M, Rikkal
who was promoted to the rank of Pngramme.Executive

on that very date.

(3 Payment of monetary benefits accrued to me in the
.event of my'promotion to the rank of Programme Executive

being made with retrospective effect from 27th Oct, 1989,

Kontd. . .B/74
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with the hope and expectation that appropriate

deci sion would be taken expeditiously in regard to

ementation of the Judgment and order of

90 in T.A. No, 18(CG) of 1989,

effective impl
the Hon'ble CAT dated 29.3.

Thanking you,
| Yours faithfully,

sd/-
( K.N, Saikia )
9,12.94.

P rogramme Executive
All India Radio
Guw ahati e
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WRITTEN STATEMENT
: 'The humble respondents submit the Written ’
; Statement as follows : 2 N
{ﬁ' i, That with regard to statements made in paragraph
I \. .
;;f ' ' 1(i)| of the application the respondents beg to state .
/"‘_.a.
that the allegations made in this paragraph of the
. application are not correct the applicant has already
-
"y been! promoted.
2, That with regard to statement made in paragraph
2 of thé application the respondents have no comments. ~
3. That with regard to statement made in paragraph
3 of the application the respondents beg to state that . f
) : the representation dated 9.12,94 HadXKGKXBeanxzaaaXReat i
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purported méde by the applicant do not appear to have
been received by respondent No. 2, who is the competent
authority to take a final decision on the subject. As
such, it is not true that the applicant has availed the

administrative remedies available to him under the

rules,

3. That with regard to’the statement made in
paragraphs 4.1 to 4.4. of the application the respondents

have no comments oh them the same being matter of records.

4, Thét with regard to the saatement made in
paragraphé 4.5 to 4.12 of the application the respondents
beg ﬁg state that these aré matteré of fecord regarding
judgement dated 29.3.90 passed by the Hon'ble Tribunal in
T.A., No. 18(G)/89 submitted by the present applicant on
the basis of the judgement the éction has already been
initiated to the question.of giving retrospective przxzkdn
promotion to the applicant to the gradé of Programme
Executive énd to that extent his revised placement in
eligibility list of mxexztimm Transmission Executive

has aiready been determined and action is being initiated
to review his promotion on the basis of the reviéed
seniority Xxx% position. There has-been some administratives
delay in taking action due to non-receipt of Judgement

and Order dated 29.3.90 in time.

Se That with regard to the statement made in
paragraphs 5.1 to 5.7 of the application regarding
reliefs with legal provision the respondents beg to

state that the allegations made 1in paragraphs 5.1 td

Contd. . 9 .P/3 ‘
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5.7 of the application are not correci. Aé already
submitted, the relevant records/papers pertaining to

the judgement of Hon'ble Tribunal CGuwahati in T.A,

No. 18(G)/89 was made available to the concerned section
of respondent No. 2 only recently, Based on tﬁis, action
has been initiated to examine the question of giving
retrospective promotion to the appiicant to the grade

of Programme ﬁxecutive. In view of the above, there is
no arbitrariness and illegality on the part of the

respondents.,

6. That Qith regard to the statement made in
paragraph 6 of the application the ' respondents beg to
state that the representation of the applicant purportedly
submitted by him have not been received in the concerned
administrative section of respondent No. 2, who is the
competent authority to consider such representation. As the1

contention of the applicant that he has availed the

appropriate remedy available to him is not correct,

7. That with regard to the statement made in
paragraph 7 of the épplicahion the respondents have no

comments,

8., - That with regard to statement made in paragraphs

.1 to 8.5 regarding reliefs sought for the respondents

beg to state the the applicant has alreadh been given
retrospective promptionlas Transmission Executive with

effect from 5,10.76 with all monetary benef%ts therefore‘

the reliefs soﬁght for in this paragraphs of the applicationmm
does not exists. The question of giving retrospective
promotion to the applicant &n the grade of Programme

Executive being examined/considered by the respohdents.
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9. That with regard to the statement made in
paragraphs 9,10,11 the respondents have no comments.

1

10, That the respondents submit that as the reliefs
sought for ‘already been given to the applicant the
application has how become infructuous and accordingly

dispose of the the same.

vwWE R I F I CATION

1, Sri M. K. Singh, ° .- Station Director,
A11 India Radio Guwahati as authorised to verify do

hereby solemnly declare &hat the statement made above

'in thewsritten statement are true to my-knowldege, belief

ané information and I sign this verification on this
thé 13th day of May, 1996, at Guwahati.
|

¥z Rl
Station Directop
S e, qangid
. All Iadia Radio, Guwaban,




